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qEF TREgH i ST A
< fawett, 2 574, 2026

FTAT. 2804(3H).—Fr= T ALHIL, TLT TASHAN ATAHTT 1956 (1956 F1 48) (& za# =o=
TET Sh ATATTAH gl TAT &) il 1T 3F it IT-oMT (1) BT T&T AT T TINT Fd g, Tg THTETH
21 ST & e T fagr Trsa % ae 5o § NH527E & f&.+ft. 3.50 & .+, 23.90 a=% & s-@ve %
AT (ATET FX0/Uee ofesT AR 2-9H/4-9 FT FAMT (), AL, Taeed AT T 6 Aqh
TSI & o0 a8 g SAutera g et Sier aui 1= et § T @m 8, TET i &7 ofSiT &3 &
I AL T STI0T FLAT & |

Fre ot ATh, ST 3 9 § Baas §, ST ATSHIHT 6T o1=7 37 H 3T-417 (1) * T qarh
TSI o TorT UHT I 3 ITANT 92 TSI § TH ATSEEAT & TR il a0 & e & & iae st
AT TR T THAT |

T S ATTTT Here ITTERT, STATq (ST 9 STSiel qaTTehTl, TLHT &l forfed &9 § J&qa @l
SITORTT 3f¥ IHH Ik T AT AT o SITUar i erd wrfarerT<y, smafxreral f SAhTa =9 8 a7 et
fafers T9ew T g9 S FT SG|Y T oY UHT A=Al & gAars & TETq a°7 UHT T AT FA &
T, TfT FIe BT, OF Teqw IieTy araeds THe, A9l g0 AT a6 Idi ol SIqard T THT AT

FATATT FHT T |
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I AT T AT 3T T IT-ATT (2) F el qeqq Irrerarrr gT foFar wr #ws off sraer

faw g |

TH ATAGAAT 6 AT A ATAT A 6 L@ T (T A TAT TTHRT 6 3T wAAT |
YA & AT 39HT [aag =ARaT grer Adreqor frar ST aerar g |

ATLAT

g TroT % o S F NH527E % f.aft. 3.50 & f6. Y. 23.90 ¥ forg sreier it s amefy s
R sreram G wfge Gf¥ o wfem e

T &1 A g

e =1 T T T

EALEY AT AT qEF R || 9 kI ER T I FT &
HEa (GIRIREETE)) FRTR)

L1 | 2 L s | 4 | 5 | 6 |
v v g |
|ﬂ1‘q'$r?|w:rrq'rm’< |
1 201 Rt ST 0.0091056 (77 ) 0.0091056
2 1388 (Frsfr |emramefir | 0.0035411 ()| 0.0035411|
E 389 (Frsfr |[emramefier | 0.156789 FFr )| 0.156789|
l4 1390 (st |emramefier | 0.0106232 ()| 0.0106232|
5 391 Fsft ST 0.0705686 (3777 ) 0.0705686
[aT T AT g |
|ﬂ1‘q'$rm:ﬁqﬂ'i%raw |
6 1003 [Frsfr |2 e | 0.0278733 (o )| 0.0278733)|
7 947 Fsfr 31 e 0.0037624 (277 0.0037624
8 llog9 (st |2 e 1| 0.0008094 (T )| 0.0008094|
|ﬂ1‘q'$r?|w:%ia?rq§r |
lo |l1089 [Frsfr |2 e | 0.0253439 (o )| 0.0253439)
10 1097 IBEL T FHAT 0.0127479 (F%aT) 0.0127479
11 1139 [Frsfr 2T e | 0.0226629 (7 )| 0.0226629)
12 1158 Rt 31 0.0036423 (377 ) 0.0036423
13 1172 Rt 31 0.003794 (%17 0.003794
AT T ATH: TREIS

14 |18 [Frsfr e | 0.003187 G )| 0.003187
15 57 Rt ST 0.0048564 (3777 ) 0.0048564
16 58 Rt ST 0.0134055 (377 ) 0.0134055
AT T AT A T

17 130211247 [y == | 0.0016188 EFr )| 0.0016188
18 915 IBEL 3T FHAT 0.0077145 (gFaT) 0.0077145
19 972 IBEL 3T FHAT 0.0067787 (274X ) 0.0067787
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T AT AT TS fAaTEagt

l20 11101 [Frsft |r e | 0.023877 (e )| 0.023877
21 1138 IBEL 3T FEAT 0.0185148 (g&a¥ ) 0.0185148
22 1143 Pt 31 T 0.0214488 (377 ) 0.0214488
23 1153 Pt 31 T 0.0096368 (3777 ) 0.0096368
lo4 1155 [Frsft T e | 0.0058175 ()| 0.0058175
25 1156 Rt 1 0.0037181 (3 ) 0.0037181
AT T S A

26 1128 IBELl JraTE T 0.034 (3F47) 0.034
lo7 1173 [Frsft | e | 0.0005099 (3 )| 0.0005099)|
28 1191 Rt 1 0.002331 (1) 0.002331
|‘TF|'$I'F|TH': AL |
l29 2714516 [Frsft [T e | 0.0020963 (7 )| 0.0020963|
130 |28 [Frsft |[r e | 0.0029341 ()| 0.0029341]
i FT A TS

31 1141969 [Frsfr |[Er e | 0.0130514 (7 )| 0.0130514|
|32 11521970 [Frsft [T e | 0.0009713 (7 )| 0.0009713|
friar a7 T ey 579 |
33 9 Rt ST 0.031769 (%17 0.031769
|a'|?ﬁ?=h'ra'rw:a%,é°r |
|ﬂ1‘q'$r?|w:wrzr5[«: |
[34 1356 (s | e | 0.002 @) 0.002|
35 404 RECARAF EIE] 0.0245 (%47 0.0245
36 |l444 [Exsas 7= | 0018 GFm) 0.018|
l37 549 [Exsas 7= | 0.0264 ()| 0.0264]
38 679 IGEl T HEHAT 0.0187 (F4Y) 0.0187
39 689 IGEl T HHAT 0.0392 (F47) 0.0392
|ﬂ1€$rm:ﬁ?-rmgr |
40 101 Rt 31 0.0143666 (3777 ) 0.0143666
41 117 IBELl 2T FHAT 0.0004553 (ZFaT ) 0.0004553
42 149 IBELl 2T FHAT 0.0038952 (gFaT ) 0.0038952
la3 1156 [Frsft [T e | 0.0182113 (o )| 0.0182113
44 192 Rt 31 0.0027949 (377 ) 0.0027949
45 204 IBELl 2T FHAT 0.000607 (FaT ) 0.000607
46 206 Fsft 31 T 0.0099403 (377 ) 0.0099403
47 245 Rt 31 0.0199817 (37 0.0199817
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48 313 Fsft 21 0.01012 (3 0.01012
lag |l484 (s | e | 0.000607 (Faw )| 0.000607
50 494/1510 [GEl T HEHAT 0.0647511 (g&aT) 0.0647511
51 529 Pt 31 T 0.0018211 (377 ) 0.0018211
52 549 Pt 31 T 0.0004553 (3777 ) 0.0004553
T T AT A

53 1840 Rt 1 0.0015061 (37 ) 0.0015061
54 1847 IBELl T FHAT 0.02 (FFTY) 0.02
55 1848 AT T 0.0408 (3717 0.0408
56 2516 [EESas |r e | 0.0214 @) 0.0214|
57 2759/7728 IBELl T FEAT 0.076 (%47 ) 0.076
58 2929 Frsfr | e | 0011 @EEm) 0.011]
59 2957 (Frsfr | e | 0.045 @Fm )| 0.045|
l60 |l2958 [Frsfr | e | 0.0084 G )| 0.0084)|
61 5705/7964 Rt 1 0.0169 (7)) 0.0169
l62 5710 Frsfr | e 1| 0.0121409 )| 0.0121409)|
l63 5793 (Frsfr | e | 0.0004 @Fm )| 0.0004)|
l64 5794 (s | e | 0.0156 @) 0.0156|
65 5795 IGEl T HEHAT 0.212 (%A 0.212
l66 7651 [Frsft | e | 0.009562 ()| 0.009562|
l67 [7651/7919 [Frsft 2T e | 0.0581749 (7 )| 0.0581749)|
friar a7 1T ey 71 |
68 534 IBEL T FHAT 0.0004047 (ZFaT) 0.0004047
l69 1567 [Frsft | e | 0.0009106 ()| 0.0009106|
70 |587/1343 [Frsft 2T e | 0.0485633 (7 )| 0.0485633|
71 589 Rt 1 T 0.0203885 (37 ) 0.0203885
UEEIEICA LG

72 1105 [Frsft [T e | 0.0025428 (7 )| 0.0025428|
73 265 Rt 31 0.0104122 (377 0.0104122
74 267 IBELl 2T FHAT 0.007 (F47) 0.007
75 303 IBELl 2T FHAT 0.0024 (F47) 0.0024
76 1304 [Frsft [T e | 0.0014 G )| 0.0014
77 94 Rt 31 0.0024 (717 0.0024
T T ATH: gLl

78 1531 Fsft 31 T 0.0001214 (37 0.0001214

e FT ATH: STISIT
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79 1607 Fsfr 3 e 0.033 (7 ) 0.033
80 11608 (s | e | 0.0004 @) 0.0004
81 1713 IBEL 3T FEAT 0.0004 (%47 0.0004
82 2452 Fsft 3t e 0.002 (FF7 ) 0.002
83 2468 Fsft 3 e 0.0018 () 0.0018
l84 |l2497 [Frsft T e | 0.0004 )| 0.0004]

Total 15197347

section 3

final.

[®T. . RW/PAT/NH-527E/KM 0.000-KM 43.000/LA/2020-21/3A1]
g T, fATeE

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 2nd June, 2026

S.0. 2804(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH527E in
the stretch of land from Km. 3.50 to Km. 23.9 in the district of DARBHANGA in the state of BIHAR, hereby declares
its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of

C of the said Act.

Every such objection shall be made to the Competent Authority, namely, DLAO,Darbhanga in writing and
shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NHS27E in the stretch of land

from Km. 3.50 to Km. 23.9 in the district of DARBHANGA in the state of BIHAR.

|State: BIHAR

||District: DARBHANGA

SI. No. |[Survey/Plot Number || Type of Land (| Nature of Land Area Area
(in Local Unit) (in Hectares)

L1 | 2 L 3 | 4 [ 5 | 6 |
|Taluk: Bahadurpur |
|Village: Ramnagar |
I |l201 ||Private |IRESIDENTIAL || 0.0091056 (Hectare )| 0.0091056|
2 388 ||Private IRESIDENTIAL || 0.0035411 (Hectare )| 0.0035411]
E |[389 |[Private IRESIDENTIAL || 0.156789 (Hectare )| 0.156789)
l4 11390 ||Private IRESIDENTIAL || 0.0106232 (Hectare )| 0.0106232|
5 391 ||Private ||IResidential || 0.0705686 (Hectare )|| 0.0705686|
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|Taluk: Hayaghat |
|Village: Pipraulia |
[6 I[1003 |[Private [DOFASLA || 0.0278733 (Hectare )| 0.0278733)
[ llo47 |[Private [DOFASLA || 0.0037624 (Hectare )| 0.0037624]
B 1999 ||Private IDO FASLA || 0.0008094 (Hectare )| 0.0008094|
|Village: Chandanpatti |
o |[1089 |[Private [DOFASLA || 0.0253439 (Hectare )| 0.0253439)]
110 1097 ||Private IDO FASLA || 0.0127479 (Hectare )| 0.0127479|
11 1139 |[Private DO FASLA || 0.0226629 (Hectare )| 0.0226629)]
12 1158 |[Private [DOFASLA || 0.0036423 (Hectare )| 0.0036423)
113 1172 ||Private IDO FASLA || 0.003794 (Hectare )| 0.003794|
|Village: Barai Patti |
14 IR ||Private IRESIDENTIAL || 0.003187 (Hectare )| 0.003187|
15 |57 ||Private IRESIDENTIAL || 0.0048564 (Hectare )| 0.0048564]
16 |Is8 ||Private IRESIDENTIAL || 0.0134055 (Hectare )| 0.0134055]|
|Village: Horil Patti |
[17 |[302/1247 |Government  |[Road || 0.0016188 (Hectare )| 0.0016188|
18 |lo15 ||Private IDO FASLA || 0.0077145 (Hectare )| 0.0077145]|
19 972 ||Private IDO FASLA || 0.0067787 (Hectare )| 0.0067787|
|Village: Majhaulia Bisaipatti |
120 [1101 ||Private IDO FASLA || 0.023877 (Hectare )| 0.023877|
21 1138 ||Private IDOFASLA || 0.0185148 (Hectare )| 0.0185148)|
[22 |[1143 ||Private IDOFASLA || 0.0214488 (Hectare )| 0.0214488|
23 |[1153 ||Private IDO FASLA || 0.0096368 (Hectare )| 0.0096368]|
124 1155 ||Private IDOFASLA || 0.0058175 (Hectare )| 0.0058175|
25 |[1156 ||Private IDOFASLA || 0.0037181 (Hectare )| 0.0037181]|
|Village: Anar |
126 1128 ||Private |IRESIDENTIAL || 0.034 (Hectare )| 0.034|
27 1173 ||Private IDoFASLA || 0.0005099 (Hectare )| 0.0005099)|
28 |[1191 ||Private IO FASLA || 0.002331 (Hectare )| 0.002331]
|Village: Anandpur |
129 |[27/4516 ||Private IDOFASLA || 0.0020963 (Hectare )| 0.0020963|
30 |28 ||Private DO FASLA | 0.0029341 (Hectare )| 0.0029341]
|Village: Somepatti |
31 |[114/969 ||Private IDOFASLA | 0.0130514 (Hectare )| 0.0130514|
32 |[152/970 ||Private IDOFASLA | 0.0009713 (Hectare )| 0.0009713)
|Village: Parsauni/ 579 |
33 |[o |[Private IRESIDENTIAL || 0.031769 (Hectare )| 0.031769)
[Taluk: Baherhi |
|Village: Chakraypur |
[34 |[356 |[Private [poFASLA || 0.002 (Hectare )| 0.002]
35 ||l404 ||Government  |[BANDH | 0.0245 (Hectare )|| 0.0245)|
136 |l444 ||Government  |[ROAD I 0.018 (Hectare )| 0.018]
137 ||549 |Government  |[ROAD | 0.0264 (Hectare )| 0.0264|
138 ll679 ||Private IDOFASLA || 0.0187 (Hectare )| 0.0187|
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139 l|689 ||Private IDOFASLA || 0.0392 (Hectare )| 0.0392|
|Village: Dilawarpur |
40 I[t01 |[Private [DOFASLA || 0.0143666 (Hectare )| 0.0143666]
41 117 |[Private [DOFASLA || 0.0004553 (Hectare )| 0.0004553)
42 149 ||Private IDO FASLA || 0.0038952 (Hectare )| 0.0038952]
[43 156 |[Private DO FASLA || 0.0182113 (Hectare )| 0.0182113)
44 [[192 |[Private [DOFASLA || 0.0027949 (Hectare )| 0.0027949)]
l45 204 ||Private IDO FASLA || 0.000607 (Hectare )| 0.000607]
[46 206 |[Private IDOFASLA || 0.0099403 (Hectare )| 0.0099403)
[47 245 |[Private IDOFASLA || 0.0199817 (Hectare )| 0.0199817]
l48 313 ||Private IDOFASLA || 0.01012 (Hectare )| 0.01012]
49 |l484 ||Private IDO FASLA || 0.000607 (Hectare )| 0.000607|
50 |l494/1510 ||Private IDOFASLA || 0.0647511 (Hectare )| 0.0647511]
51 |529 ||Private IDOFASLA || 0.0018211 (Hectare )| 0.0018211|
52 |[549 ||Private IDO FASLA || 0.0004553 (Hectare )| 0.0004553)|
|Village: Hathauri |
53 |[1840 ||Private IDOFASLA | 0.0015061 (Hectare )| 0.0015061]
|54 |[1847 ||Private Do FASLA || 0.02 (Hectare )| 0.02]
55 ||1848 |Government  |[ROAD | 0.0408 (Hectare )| 0.0408)|
|56 |l2516 |Government  |[DOFASLA || 0.0214 (Hectare )|| 0.0214]
|57 |[2759/7728 ||Private Do FASLA || 0.076 (Hectare )| 0.076|
|58 2929 ||Private IboFAsLA || 0.011 (Hectare )| 0.011]
59 |[2957 ||Private Do FASLA || 0.045 (Hectare )| 0.045|
l60 |[2958 ||Private IDOFASLA || 0.0084 (Hectare )| 0.0084]
l61 |5705/7964 ||Private IDOFASLA || 0.0169 (Hectare )| 0.0169)|
l62 5710 ||Private IDOFASLA || 0.0121409 (Hectare )| 0.0121409|
l63 |[5793 ||Private IDOFASLA || 0.0004 (Hectare )| 0.0004]
l64 5794 ||Private IDOFASLA || 0.0156 (Hectare )| 0.0156|
l65 |[5795 ||Private Do FASLA || 0.212 (Hectare )| 0.212]
l66 |[7651 ||Private IO FASLA || 0.009562 (Hectare )| 0.009562|
l67 |[7651/7919 ||Private IDOFASLA || 0.0581749 (Hectare )| 0.0581749)|
|Village: Kharari /71 |
l68 ||534 ||Private DO FASLA | 0.0004047 (Hectare )| 0.0004047|
l69 ||567 ||Private IDO FASLA || 0.0009106 (Hectare )| 0.0009106|
[70 |[587/1343 |[Private IDOFASLA || 0.0485633 (Hectare )| 0.0485633]
71 ||589 ||Private IDOFASLA | 0.0203885 (Hectare )| 0.0203885|
|Village: Parta Patti |
72 |[105 ||Private IDOFASLA || 0.0025428 (Hectare )| 0.0025428)|
173 |l265 ||Private DO FASLA | 0.0104122 (Hectare )| 0.0104122
174 267 ||Private Do FASLA || 0.007 (Hectare )| 0.007|
75 303 |[Private IDOFASLA || 0.0024 (Hectare )| 0.0024]
176 304 ||Private IDOFASLA || 0.0014 (Hectare || 0.0014|
[77 ||o4 ||Private IDOFASLA || 0.0024 (Hectare )| 0.0024|
|Village: Harhaccha |
78 ||1531 ||Private IDO FASLA || 0.0001214 (Hectare )| 0.0001214]
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|Village: Jorja

179 1607 ||Private Do FASLA || 0.033 (Hectare )| 0.033]
[0 Ilt608 |[Private IDOFASLA ||  0.0004 (Hectare )| 0.0004]
[s1 1713 |[Private IDOFASLA ||  0.0004 (Hectare )| 0.0004]
82 2452 ||Private Do FASLA || 0.002 (Hectare )| 0.002]
[83 2468 |[Private IDOFASLA ||  0.0018 (Hectare )| 0.0018]
[s4 2497 |[Private IDOFASLA ||  0.0004 (Hectare )| 0.0004]
| Total| 1.5197347|

[F. No. RW/PAT/NH-527E/KM 0.000-KM 43.000/LA/2020-21/3A1]
SHAIKH AMINKHAN, Director
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